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 BIHAR  BUDGET,  1980-81--_GENERAL
 DISCUSSION  DEMAND*  FOR  GRANTS

 ON  ACCOUNT  AND  1980-81
 SUPPLEMENTARY  DEMANDS*

 FOR  GRANTS  (BIHAR),
 1979-80

 MR.  CHAIRMAN  :  The  House  will
 now  take  up  [tems  10,  11,  and  12  of  the
 Order  Paper  relating  to  the  Bihar  Budget,
 for  which  24  hours  have  been  allotted.
 Hon.  membrers  who  have  tabled  cut  mo-
 tionsto’the  Demands for  grants]  on  Accounts—
 Bihar  Budget,  if  they  desireto  move  their
 cut  Motions,  may  send  slips  to  the  Table
 within  15  minute  indicating  the  serial
 numbers  of  the  cut  motions  they  would
 like  to  move.

 Motions  moved  +
 “That  the  respective  sums  not  exceed-

 ing  the  amount  shown  in  the  third

 column  of  the  Order  Paper,  be  granted
 to  the  President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar,  on  account,  for
 or  towards  defray  ing  the  charges
 during  the  year  ending  on  the  3151.0  day
 of  March,  1981,  in  respect  of  the  heads  of
 demands  entered  in  the  second  column
 thereof  againat  Demands  Nos,  1,  3  to  8,
 and  10  to  28,”

 “That  the  respective  Supplementary
 sums  not  exceeding  the  amounts  shown
 म  the  third  column.  of  the  Order  Paper,
 be  granted  to  the  President  out  of  the
 Consolidated  Fund  of  the  State  of  Bihar,
 to  defray  the  charges  that  will  come  in
 course  of  payment  during  the  year  end-
 ing  on  the  gist  day  of  March,  1980,  in
 respect  of  the  follawing  demands  न-
 tered  in  the  second  column  thercof

 Demands
 Nos.  ।,  3  to  6,  10  to  26  ,  and

 28,

 Demands  for  Grants  on  Account  (Bihar)  for  1980-81  submitted  to  the  vols  of  Lok  Sabha.

 Amount  of  Demand
 No.  of  Name  of  Demand  for  Grantonaccount
 Demand  submitted  to  the

 |  vote  of  the  House,

 Rs.
 1  State  Legislature  .  न्  मि  ि  नि  .  68,37,500

 3  Council  of  Ministers,  Election,  Secretariat  and  District  Administration  8,51,12,966
 4  Administration  of  Justice  and  other  Social  and  Community  Services  2,01,  49,266
 5  Land  Revenue  and  Relief  on  Account  of  Natural  Calamities  नि  12,81 ०  5,000
 6  Taxes,  Treasury,  Pension  and  Printing  .  दि  मी  7,98,87,966
 7  State  Excise  Duty  क...  के.  क  [  63,00,000

 8  Taxes  on  Vehicles  and  Road  and  Water  Transport  Services  F83,83,333
 10  Police,  Protection  from  fire  and  Other  Administrative  Services  20,78,42,100
 rr  Jails  ्  .  -  :  2,4.7,00,000
 12  Public  Works,  Housing  and  Civil  Aviations  .  .  16,96,61  833
 13  Education  and  Art  and  Culture...  -  मि  63,29,80,066
 14  Health  and  Family  Welfare  ति  भ  :  17,93,65,966
 15  Public  Health,  Sanitation,  Water-supply  and  Urban  Development  .  14,84,82,040
 16  Information,  Publicity  and  Tourisms  अ  48,91  766
 17  Labour  and  Employment  .  15545145333.0

 18  Social  Security  and  Welfare  8,43,12,233
 19  (Co-operation  भ  6,38,00,173
 20  Agriculture  and  Animal  Husbandry  .  -  24,48,46,700

 21.0  Minor  Irrigation  ee  7,26,80,666
 22  Dairy  Development  .  -  36,93,633
 23  «Fisheries  ि  ि  .  .  ः  भ  55+97666
 o4  Forest  *  नि  ल्  3:71537,333
 25  Community  Development  ग्  17520535:933
 26  Industries  .  ि  नि  लि  .  नि  ि  नि  5,68,23,166
 27  Minesand  Minerals  2...  .  -  46,51  666
 28  Irrigation  and  Electricity  स.  82,97,85  ,666

 a  ।  -
 *Moved  with  the  recommendation  of  the  President,
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 Supplementary  Demands  for  Grants  (Bihar)  for  1979-80  submited  to  the  Vote  of  Lek  Sctha

 Amount  of
 Demand  for

 No,  of  Name  of  Demand  Grant
 Demand  submitted  to

 the  vote  of  the
 House.

 Ra.

 ।  State  Legislature  वि  ज  ि  ग  1$,27,50))

 3  Council  of  Ministc¥s,  Election,  Secretariat  and  District  Administration  52,17,000

 4  Administration  of  Justice  and  other  Social  and  Community  Services  26,40.000

 5  Land  Revenue  and  Relief  on  account  of  Natural  Calamities  .  1,071,  हद

 6  Tax,  Treasury,  Pension  and  Printing  20,  ।  5000

 10.  Police,  Fire  protection  and  Control  and  other  Administrative  Services  6.17.9  760

 ~i  Jails  .  ति  मि  ही  5

 12  Public  Works,  Housing  and  Civil  Aviation  15

 13  Education  and  Art  and  Culture  ब  ...  .  LDS

 14  Health  and  Family  Welfare  भ  -  न  क  79/210

 15  Public  Health,  Sanitation,  Water-supply  and  Urban  Development  6,79.68  935.0

 i6  Information,  Publicity  and  Tourism  .  .  ि  न  ति  5345655

 17  Labour  and  Employment  ि  ि  भ  मि  20

 18  Social  Security  and  Welfare  न  10.04.  595.0

 10  Co-operation  .  :  ति  2,74.72.800

 20.0  Agriculture  and  Animal  Husbandry  ।  न  न  .  5-45.36,605

 21  Minor  Irrigation  नि  ि  1,25,00,005

 22  Dairy  Development  fa  नि  54.90,000

 23  Fisheries.  .  न  .  ति  .  दी  15,090,000

 थ  Forest  न  न  न  न  ि  ि  न  67,090,905,

 25  Community  Development  ,  ह, 11, 19, 005

 26  Industries  .  ति  मि  2,47,92,530

 28  Irrigation  and  Power  .,  ब  12,22,54,000

 ToTaL  नि  म  52,77,24,890

 बन  -  ।  ln  ae ee -  ।
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 इसीलिए  झगड़ा  इमा  है  ।  उन्होंने  इसको  कास्ट  का
 कलर  दिया,  हरिजन  औौर  गैर-हरिजन की  बात  की  ।
 हरिजन  मीन्स  ह्ान  ।  एग्रीकल्चरल लेबर  जो

 हमारे  साथ  थे  68  लाख  एग्रीकल्चरल  लेकर  हैं  ।

 .को  केदार  पांडे  :.  वही  कहता  हूं।  भाप  तो
 जनता  पार्टी  में  नहीं थे,  सी०  पी०  एम०  में  हैं  ।
 लेकिन  उसी  में  थे,  आपको  तो  सोचना  चाहिए  था,
 लेकिन सोचा  नहीं  ।

 मैं  यह  कहना  चाहता  हूं  कि  प्रगर  बिजली  स्टेट
 में  न  रहे  तो  विकास  क्‍या  होगा  ?.  जनता  पार्टी  की
 हुकूमत  जब  भाई  तो  बिजली  टप  हो  गई  ।  जो
 भी  बिजली  मिलती  थी,  वह  सब  गायब  ।  बिहार
 की  हालत  क्या  है,  वहां  765  मेगावाट  बिजली  की
 रेटेड  कैपेसिटी है  ।  लेकिन  वह  रेटेड  कैपेसिटी थी,
 वहां  के  इंजीनियर्स  ने  डी-रेट  किया  धौर  शी-रेटेड
 कैपेसिटी  650  मेगावाट  हैं  श्री-टू-डेट  ।  लेकिन

 जैनरेट  कितना  होता  है,  250  कौर  275  ।  लेकिन

 बिहार  की  बिजली  की  मिनिमम  नीड  है  400  कौर
 425.0  मैगावाट की  ।  वहां  एश्ज्स्टिंग  इण्डस्ट्री

 की  हालत  खराब  है,  न्यू  इण्डस्ट्री वी  बात  तो  सोचना
 बेकार  है  ।  एग्रीकल्चरल  प्रोडक्शन की  बत  बेकार
 है,  क्योंकि.  बिजली  नही,  डीजल  तो  मिलता  ही
 नहीं,  कैरोसिन  शौर  चीनी  की  हालत  कराब  है  ।
 ला  एण्ड  भ्रामक  की  बान  मैंने  बताई,  वह  तो  नेशनल
 फिनोमिना  है  लेकिन  स्पेशल  फीचर  जो  बिहार  का
 है,  मैंने  उसके  बारे में  आपसे  कि  किया  ।  ये  जितने

 सवाल  हैं,  उनके  पीछे  इकॉनोमिक  इश्यू हैं  ।  मुख्य
 प्रश्न  लैण्ड  हंगर  का  है  ।  इस
 मिनिमम  वेज  का  इन्तजाम  करना  चाहिए  ।

 यह  जो  बजट  भाया  है,  वह  केवल  चार  महीने
 के  लिए  ।  मैं  इसका  समर्थन  करता  हं  धौर  उम्मीद
 करता  हूं  कि  जब  बिहार  में  पापुलर  हुकूमत  होगी,
 तो  फिर  ७  दिन  आयेंग े।

 श्रीमती  कुका  साही  (बेगूसराय )  :  उपाध्यक्ष
 महोदय,  बिहार के  1980-81  के  बजट  का  चार
 महीने  का  लेखानुदान  स्वीकृति  के  लिए  स  दस  के  सामने
 रखा  गया  है,  जिसकी  राशि.  3,29,43,00,000
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 (श्रीमती  कृष्णा  साही)
 रुपये  से

 है,  विकास  का  काम  नही  हो  सकता  है  ।  जनता  पार्टी
 के  शासन  -काल  में  बिहार की  श्राथिक  स्थिति  दयनीय
 ही  नहीं  हुई,  बल्कि.  बिहार  विकास  भौर  प्रगति  के
 मामले में  दस  बरस  पीछे  चला  गया  ।  सकी

 दृष्टि  के  लिए  मैं  सदन  के  सामने कुछ  आंकड़े  प्रस्तुत
 करना  चाहती  हूं  ।

 1970-80  में  सिचाई  विभाग  को  अपनी
 योजनाओं  के  लिए  106  करोड़  रुपये  की  राशि  खर्च
 करनी थी  ।  wit तक  मात्र  ‘0  करोड़  रुपये  भी
 खच  नहीं हो  पाये  हैं।  बाकी के  60  करोड़
 रुपये  या  तो  सरेंडर  हो  जायेंगे  या  उन्हें भूल  की  तरह
 समाप्त  कर  दिया  जायेगा  ।  मैंने  इस  सम्बध में
 बिहार  विधान  सभा  में  प्रश्न  उठाया  था.  कौर  उस
 समय  की.  सरकार  का  ध्यान  आकृष्ट  किया  था ।
 लेकिन  जनता  पार्टी  की  सरकार  ने  इस  तरफ़  कुछ
 ध्यान नहीं  दिया  ।  उसके  पास  हन  बातों  के  लिए
 समय  ही  नही  था  ।  पहले  साम्प्रदायिक दगे  तो  हुमा
 करते  थे,  लेकिन  जात-पात  का  इस  तरह  का  नंगा

 बतर  इम्माकि  ना  प  रमरे  के  सुच  के  गाते  हो

 बिहार में  587  ब्लाकों में  से  316  ब्लाक  जनता
 पार्टी  के  शासन-काल  में  अकाल-प्रीत  शोषित  किये
 गये  थे,  लेकिन  भ्र काल  संहिता,  फ़ैमिन  कोड,
 के  भ्रनुसार  कही  भी  राहत  का  काम  नहीं  हुआ  ।
 66,000  गांवों मे  से  40,000 गाव  राज  भी  प्रकार-
 ग्रस्त हैं  कौर  बहा की  स्थिति  बहुत  ही  दयनीय है  ।

 बिहार के  प्रति  भूतपूर्व  प्रधान  मंत्री,  श्री  चरण
 fag, ने  जो  रुख  अपनाया,  उसके  बारे  में  भी  मैं  कुछ
 बातों  को  सदन  के  सामने  रखना  चाहती  हूं  ।  बिहार

 से  बचाने  के  लिए  माल  15  करोड़  रुपये
 दी  गई  ,  जब  कि  सारे  देश  में  250  करोड़

 रुपये  का  वितरण  किया  गया  था  ।  बिहार में  प्रति-
 मास  40,000 एम  टी  कैरोसीन  तेल  की  भ्रावश्यकता

 ,  लेकिन  लोक  दल  के
 विकल

 ए  20,000 एम

 देना
 सक्षम  सरकार को  बर्खास्त कर  दिया  ।  उस  सरकार

 विश्वास उठ  गय।  था,  क्योंकि  विकास

 बिहार  पर  केन्द्र  का  एवं  प्रन्य  संस्थानों  का  करीब
 1300  करोड़  कर्ज  है  ।  प्रति वर्ष  लगभग  150

 मेरा  सुझाव  है  कि  बिहार के  फ्लड  प्रोटेक्शन
 प्रोग्राम को  सेंट्रल  सेक्टर  में  ले  लिया  जाय  ।  श्राप
 जानते हैं  कद्वापुत्र  बेसिन को  सेंट्रल  सेक्टर मे  ने
 लिया.  गया है  ।  उसी.  तरह से  हमारे  देश  मे
 बाढ़  से  जितनी  भी.  क्षति  होती  है  उस  की  एक
 तिहाई  क्षति  बिहार  को  होती  है  ।  इसलिए  बिहार
 के  जितने  साधन  हैं  वह  फ्लड  प्रोटेक्शन में  संमीप्त
 हो  जाते  है।  वह  जो  हमारे  साधन  पलट  प्रोटेक्शन
 में  समाप्त हो  जाते  है  उन  को  हम  विकास में  खर्च

 कर  सकते.  हैं  ।  इसलिए  मेरा  सुझाव  है  कि  गगा
 बेसिन  फिर  फ्लड  प्रोटेक्शन  प्रोग्राम  को  सेंट्रल  सेक्टर
 में  लिया  जाये  ।

 दूसरा  सुझाव  है  कि  बिहार  पर  जो  केन्द्र  का
 11  सौ  करोड  का  कर्ज़े  है  उसे  राइट  आराष  किया
 जाय  ।  यह  मगर  टेक्निकल  डिफिकल्टी  के  कारण
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 नहीं  देगी  बल्कि  बिहार की  प्रगति  के  लिए,
 बिहार  में  जो  गरीबी दौर  भ्र मिरी  का  श्रसंतुलन है है
 उस  को  दूर  करने  के  लिए  काम  करेगी।  वहां  क्या
 नहीं  है?  वहां  खनिज  पदार्थ है  ,  वहां  गंगा
 नदी  है,  जल  है,  मैगनीज है,  लोहा  है,  कोयला

 हैती  हुछ
 है,  फिर  भी  उस  की  प्रगति  नहीं  हो

 1

 इन्हीं  शब्दों  के  साथ  मैं  श्राप  को  घन्यवाद
 देती  ह  कि  भाप  ने  मुझे  समय  दिया ।

 SHRI  ANANDA  PATHAK  (Darjeeling):
 In  this  Budget  I  do  not  see  any  ray  of
 hope  for  the  down-trodden  people  of  Bihar.

 Sir,  the  budget  docs  not  reflect  the  urges
 and  aspirations  of  the  people  as  thev  have
 no  sav  in  the  formulation  of  this  budget.
 Tne  Central  government  has  undemocrati-
 callv  dismissed  the  duh  «lected  governments
 and  th*  Assemblies  in  Bihar  and  other
 eight  States  and  has  thereby  attacked
 the  very  federal  structure  of  our  country
 as  enshrined  in  the  Constitution  of  India-
 The  action  of  the  Central  government  was
 not  Only  undemocratic  but  it  smacks  of 8
 growing  tendency  towards  autloiitariaN-
 ism.  «This  action  of  the  Central  govern
 ment  was  politically  motivated  and  that  is
 way  the  Budget  has  failed  to  give  anvindi-
 cat  on  Of  raising  the  living  standard  of the
 common  peoplein  general  and  of  the  toiling
 masses  in  particular.

 Poverty  andun-mplovm  था  ८  remnant  and
 itis  the  result  of  the  canitahst  path  of  deve-
 lopment  pursued  by  the  ruling  class  for  the
 last  32  years.  But  there  is  no  indication
 of  changing  this  path.  And  there  is  no
 indication  of  raising  the  minimum  wages
 of  the  agricultural  labourer  which  is  very low  in  Bihar.

 Atrocities  on  Harijans,  Acivasis  and  the
 weaker  sections  of  the  society  is  a  common
 feature  in  Bihar.  Butthereisno  indica-
 tion  in  the  Budget  of  the  remedial  measures
 the  Government  propose  to  take  to  put  an
 end  to  such  atrocities.  On  the  other
 hand,  such  atrocities  arc  mounting  as  we
 saw  in  the  recent  incident  of  Pipra.  Sir,
 the  general  law  and  order  situation  is
 deteriorating  since  the  imposition  of  Presi-
 dent’s  rule  in  Bihar.  You  claim  that
 the  20-Point  Programme  is  the  panacta
 of  all  the  diseases  of  society  but  valuable
 human  rightsare  being  trampled  underfoot
 and  nothing  is  being  done  to  ensure  this
 right  to  the  people.

 In  Bihar,  abundance  of  coal  is  there
 which  is  called  Black  Gold,  but  the  living
 condition  of  workers  working  in  those

 Budget,  PHALGUNA  25,  1901  (SAKA)  80-81-Genl.  Dis.  -
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 coal  mines  is  miserable  and  no  concrete
 proposals  for  improving  their  lots  have
 been  made  in  the  Budget.

 Bihar  is  mostly  inhabited  by  tribals,
 adivasis,  but  they  are  totally  neglected  by
 all  the  successive  Governments.  efateof
 scheduled  castes  and  scheduled  tribes  is  also not  good.  No  concrete  proposals  to  raise
 the  ir  living  standards  and  improve  their
 social  and  cultural  lives  have  made
 in  the  Budget.

 Feudalism,  caasteism  and  communalism
 have  gripped  the  whole  political  life  of
 Bihar,  but  no  remedial  measures  have been  proposed  to  remove  this  cancerlike
 disease  of  the  society.

 So,  I  demand  that  provision  for  some
 far-reaching  measures  should  be  made  in
 the  Budget  like  rapid  land  reforms,  land  to
 the  tillers  andexemption of  land  rent  _  for
 the  smaller  and  marginal  holdings.  You
 should  write  off  all  the  dues  on  loans
 against  the  poor  peasants,  Extensive
 food  for  work  programme  should  be
 undertaken.  Long  term  Ioan  at  cheaper
 interest  for  the  agricultural  inputs  should
 be  given  to  them,  Unemployment  allow-
 ance  should  be  given  to  the  unemployed
 vouth.  Measures  for  the  minimum  wages
 for  agricultural  labourers  and  all  industrial
 workers,  bonus  to  all  workers  and  em-
 ployces  includ  ing  State  Government  cm=
 plovecs,  free  education at  least  upto  Class
 X  and  setting  up  of  more  industries  and
 industrial  development  cic.  should  _  6८
 adopted.  I  find  nothing  in  this  Budget.

 Therefore  there  is  no  pointin  supporting
 this  budget.  With  these  words,  I  conclude.

 SHRI  KAMLA  MISHRA  MADHU-
 KAR  (Motihari)  :  I  beg  to  move:

 “That  the  demand  for  grant  On
 Account  under  the  head  Jails  be  re-
 duced  ४  Rs,  100”

 [Failure  to  improve  the  condition
 of  jails  in  Bihar.  (9) ]

 “That  the  demand  for  grant  On
 Account  under  the  head  Jails  be  re-
 duced  by  Rs.  100”

 ailure  to  check  irregularities  in
 ihe  jails  of  Bihar,  (10)]

 “That  the  demand  for  grant  On
 Account  under  the  head  Jails  be  re-
 duced  by  Rs.  100”

 [Failure  to  provide  modern  lava-
 tories  and  other  amenities  in
 the  Central  Jail  of  East  Cham-
 parah,  (11)]
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 {Shri  Kamla  Mishra  Madhukar])

 “That  the  demand  for  grant  On
 Account  under  the  head  Education  and
 Art  sand

 Culture  be  reduced  by  Rs.
 100°

 {Need  to  construct
 buildings

 for
 Primary  Schools  at  Chalia,
 Dipra,  Sheikhupuri  and  Brahman
 Toli  of  East  amparan  Dist-
 rict,  (12)]

 “That  the  demand  for  grant  On
 Account  under  the  head  Eduction  and
 Art  sand

 Culture  be  reduced  by  Rs.
 100°

 [Need  to  carry  out  repairs  in
 buildings  of  hundreds  of  ‘*Pri-
 mary  Schools  of  East  Cham-
 paran,  (13)]

 “That  the  demand  for  grant  On
 Account  under  the  head  Education
 and  Art  and  Culture  be  reduced  by
 Rs.  100”

 iNeed  to  carry  out  repairs  in
 students  hostel  building  and
 teache:s  quarters  of  Kesaria
 Middle  School  in  East  Cham-
 paran  District.  (14)]

 “That  the  demand  for  grant  On
 Account  under  the  head  Social  Secu-
 rity  and  Welfare  be  reduced  by  Rs.
 1007”

 [Failure  to  provide  water  and
 housing  facilities  to  Harijans
 and  agricultural  labourers  in
 Bihar  (15)]

 ‘That  the  demand  for  grant  On
 Account  under  the  head  Social  Se-
 curity  and  Welfare  be  reduced  by
 Rs.  100”

 [Failure  to  take  proper  action  in
 the  cases  of  strocities  on  Hari-

 jans  and  cases  of  arson  in  villa-
 ge  Phalmar,  District  East
 Champaran.  (16)]

 “hat  the  demand  for  grant  On
 +  .ount  under  the  head  Minor  Irriga-
 ‘ton  be  reduced  by  Rs.  100”

 [Failure  to  check  itregularities  in
 the  Minor  Itrigation  Depart-
 ment  in  East  Champaran  Dis-
 trict.  (17)]

 “That  the  demand  for  Grant  on
 Acoount  under  the  head  fisheries  be
 reduced  by  Rs,  100”

 [Failure  in  developing  the  lakes  of
 District  East  Champaran  for
 fisheries.  (18)]

 “That  the  demand  for  grant  on
 Account  under  the  head  fisheries  be
 reduced  by  Rs,  160”

 [Failure  in  providing  jobs  to  the
 trained  youth  in  cries  in-
 dustry  in  District  East  Cham-
 paran.  (19)]

 “That  the  demand  for  grant  On
 Account  under  the  head  Industries
 be  reduced  by  Rs.  100”

 [Failure  to  develop  small  seule
 industries  in  District  East  Gham.
 paran  of  Bihar.  (20)].

 SHRI  KAMLA  MISHRA  MADHU.
 KAR  (Motihari):  ।  be  te  move :

 “That  the  demand  for  a  Supple-
 mentary  grant  of  a  sum  not  exceed-
 ing  Rs.  52,17,000  in  respect  of  Gouncil
 of  Ministers,  Election,  Secretariat  and
 District  Administration  be  reduced
 by  Rs,  100”

 [Failure  to  check  large  scale  _bri-
 bery  prevalentin  the  Adminis-
 tration  of  Motihari  and  other
 places.  (1)].

 “That  the  demand  for  a  supple-
 mentary  grant  of  a  sum  not  exceed-
 ing  Rs,  52,17,000  in  respect  of  Coun-
 cil  of  Ministers,  Election,  Secretariat
 and  District  Administration  be  re-
 duced  by  Rs.  100”

 [Failure  to  check  corruption
 rampant  at  block  level.  (2)].

 “That  the  demand  for  ०  Supple-
 mentary  Grant  of  a  sum  not  exceed-
 ing  Rs,  52,17,000  in  respect  of  Coun-
 cil  of  Ministers,  Election,  Secretariat
 and  District  Administration  be  re-
 duced  by  Rs.  100’,

 [Failure  to  check  bungling  of
 lakhs  of  rupecs  commit  ted

 by
 B.D.O,  of  Madhuban  Block

 of  East  Champaran  District.
 (  3)]

 “That  the  demand  for  a  Supple-
 mentary  Grantof  a  sum  not  exceed-
 ing  Rs.26,40,000  in,  respect  of  Adminis-
 tration  of  justice  and  other  Social
 and  Community  Sevices  be  reduced
 by  Rs.  100”’

 [Failure  of  the  Department  of
 justice  to  dispose  of  thousands
 of  pending  cases  of  share  cro-
 ppers  in  Bihar.  (4)]

 “That  the  demand  for  a  Supple-
 mentary  Grant  of  a  sum  not  excerd-
 ing  Rs.  26,40,000  in  respect  of  Adminis-
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 “That  the  demand  for  a  Supple-
 mentary  Grant  of  asum  not  exceed-
 ing  Rs.  26,40,000 in  respect  of  Admini-
 station  of  justice  and  other  Social
 and  Community  services  be  reduced
 by  Rs.  100”

 (Failure  to  provide  adequate  legal
 assistance  to  landless  persons.
 (6))

 “That  the  demand  for  a  Supple-
 mentary  Grant  of  sum  not  exceed-
 ing  Rs,  1,61,26,000  in  respect  of  Land
 Review  and  Reliefon  account  of  na-
 tural  calamities  be  reduced  by  Rs,
 100”

 {Failure  to  implement  land  ceil-
 ing  laws  in  East  Champaran
 District.  (7)]

 “That  the  demand  for  a  Supple-
 mentary  Grant  of  asum  not  exced-
 ing  Rs,  1,61,26,000  in  respect  of  Land
 Revenue  and  Relief  on  account  of
 Natural  Calamities be  reduced  by  Rs.
 100”

 +]  ban,
 Pakasi  Dayal,  Harisidhi  and
 many  other  Anchals,  (8)]

 “That  the  Demand  for  a  Supple-

 लिन  ए
 Grant

 a
 sum  not

 भ रण गा -  ।  in  respect  ‘oli- त
 fire  गुर,  and  Control  and

 administrative  services  be  re-
 dgced  by  Rs,  100”

 [Failure  to  check  anti-people
 acts  of  ice  of

 in  East  ct
 (9) ।

 “That  the  demand  for  ad@pplementary t  of  a  sum  not  exceeding  Rs.
 6,17,93,  respect  of  Police,  Fire
 OT  Td  ‘and.  Contfol  and  other

 -
 Services  be  reduced  by

 1001”

 [Railure  to  check  bribery  prevalent  in
 most  of  the  Police  Stations  of  East
 Champaran.  (10)  J.

 “That  the  demand  for  a  Supplemen-

 -  -
 of  a  gum  isnot  exceading  Rs.

 2747  $

 6,17,93,760  in  respect  of  Police,  Fire  Pre~
 tection  and  Control  and  Other  Adminis
 trative  Services  be  reduced  by  Rs.  100"

 [Failure  to  bring  any  im  ent  in
 Police  Administration  Pater  Inde - pendence  (11)  1

 “That  the  demand  for  a  3  lementary
 Grant  of a  sum  not  exceeding  1,79,145 in  respect  of  Education  and  Art  and
 Culture  be  reduced  by  Rs.  100.”

 [Failure  to  provide  jobs  to  the  trained’
 teachers  of  District  East  Champaran
 (12)  J.

 “That  the  demand  for  a  Supplemen—
 tary  Grant  of  a  sum  not  exceeding  Rs.
 1,79,145  in  respect  of  Education  and
 Art  and  Culture  be  reduced  by  Rs.  100”

 [Failure  to  set  up  an  Agricultural  Col-
 lege  at  Piprakothi  in  District  East

 Champaran  (13)  1

 “That  the  demand  for  a  Supplementary
 Grant  of  a  sum  not  exceeding  Rs.
 55,  79,210  in  respect  of  Health  and
 Famuly  Welfare  by  recduced  by  Rs,  100.0

 {Scarcity  of  medicines  in  the  Sagri
 Hospital  in  District  East  Champaran.
 (14) ]. ।

 ‘That  the  demand  fo:  a  Supplementary
 Grant  ofa  sum  not  exceeding  Rs.
 55,79,210  in  respect  of  Health  and  Family
 Welfare  be  reduced  by  Rs.  100.”

 [Failure  in  increasing  beds  in  Gover  n—
 ment  Hospital  at  Varachatria  in  District
 East  Champaran.  (15)].

 “That  the  demand  for  a  Supplementary
 Grant  ofa  sum  not  exceeding  Rs,
 6,79,68,035  be  reduced  by  Rs,  100".

 [Wide  spread  corruption  in  the  office
 of  Civil  Surgeon  in  Mothihari  Sadar

 ह्
 in  District  East  Champaran.
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 “That  the  demand  for  a  Supplementary
 Grant  of  a  sum  not
 6,79,68,035  be  reduced  by  Rs.  100”.

 (Delay  in  the  expension  of  Govern-
 ment  Hospital  at  Ameraji  in  DistrictqEast
 Champaran.  (17)  ].

 “That  the  demand  for  a  Sup  -
 Grant  of  थ  sum  not  exceccing  *  Rs.
 6,79,68,035  be  reduced  by  Rs.  100

 [Failure  to  clean  Motihari  lake  im

 aਂ
 public  uae.

 t  ७



 “That  the  demand  ‘for'a  Supplementary
 Grant  of  a  sum  not  exceeding  Rs
 6,79,68,035  be  reduced  by  Rs,  100”.

 [Failure  to  make  arrangements  for
 water  supply  in  Varachatria.  (19)  1.

 “That  the  demand  for  a  Supplementary
 Grant  ofa  sum  not  exceeding  Rs.
 6,79,68,035  be  reduced  by  Rs.  100°”

 [Delay  in  the  implementation  of
 Wate  supply  scheme  in  Kesaria  (20)].

 ‘That  the  demand  for  a  Supplementary
 Grant  of  a  sum  not  exceeding  Rs.
 6,79,68,035  by  reduced  Rs.  100”

 [Failure  to  develop  land  for  Havijans
 at  Chandi,  Areraji,  Kesaria  etc.  in
 East  Champaran.  (21)].

 “That  the  demand  for  a  Supplementary
 Grant  of  a  sum  not  exceeding  Rs.  20  in

 t  of  Labour  and  Employment  be
 reduced  by  Rs.  100”

 [Failure  to  provide  jobs  to  the  educa-
 ted  unemployed  of  Bihar,  (22)].

 “That  the  demand  for  a  Supplementary
 Grant  of  a  sum  not  exceeding  Rs.
 20  in  respect  of  Labour  and  Employ-—
 ment  be  Yeduced  by  Rs.  100”

 [Failure  to  provide  unemployment
 allowance  to  the  uneducated  unemployed
 of  Bihar.  (23)].
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 “
 बता  इच  भर  ठौर  कहां  वह,

 जिस  पर  शोणित  बहा  न  मेरा ।”

 गांव-गांव  में,  घर-घर  में,  बन्दूक,  गोली,  लाठी  ,  ए  क

 जाति  सरसरी  जाति  के  खिलाफ,  एक  भाई  दूसरे  भाई  के

 उपाध्यक्ष महोदय,  दूसरी  तरफ  इस  चीज़  को
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 [Shri  Satyendra  Narayan  Sinha]

 situation  in  Bihar  was  deteriorating
 and,  therefore,  development  work  had
 suffered  completely.

 I  wanted  to  tell  him  that  this  is  not  the
 ground  given  by  the  Union  Law  Minis-
 ter.  He  has  said  that  the  State  Govern-
 ments  were  delaying  the  ratification
 of  the  Constitution  Amendment,  that  the
 State  Governments  were  not  carrying  out
 the  directives  for  implementation  of
 progressive  laws  and  that  the  Govern-
 ments  have  forefeited  the  confidence  of
 the  people.  Thesc  were  the  three  reasons
 given  by  him.  But  J  dare  say  that  these
 reasons  do  not  apply  to  Bihar  at  all.
 Even  with  regard  to  the  point  that  Mr.
 Kedar  Pandey  made  out,  I  would  like
 toremaind  him  with  a  gratitude  that  it
 was  the  Congress  (1)  which  had  helped
 the  Janata  Ministry  to  tide  over
 the  crisis  that  it  faced  after  the  split  in  the
 Janata  Party.  But  then  they  changed
 their  mind  and  when  all  the  opposition
 patties  rallied  round  this  Government,
 they  thought  it  fit  to  dissolve  the  Assembly.
 It  is  all  the  more  amazing  that  the  Bihar
 Assembly  was  in  session  when  the  Central
 Government  intervened  and  dissolved  the
 Assembly  and  dismissed  the  Ministry.
 This  is  unprecedented.  I  do  not  think
 the  famers  of  the  Constitution  ever
 intended  that  such  action  could  be  taken.

 AN  HON.  MEMBER  :  When  the
 Janata  Government  dissolved  the  Assem-
 blies,  was  it  not  unprecedented?

 SHRI  SATYENDRA  NARAYAN
 SINHA  :  He  did  not  hear  me.  1  said,
 it  was,  unprecedented  in  the  sense  that
 never  has  the  Union  Government  inter-—
 vened  when  the  Assembly  wasin  session.
 They  have  always  said  that  the  Govern-
 ment  was  not  being  carried  on  in  ac—
 cordance  with  the  provisions  of  the  Const-
 tution  and  they  have  not  carried  out
 the  directives  of  the  Centre.  In  this
 particular  instance,  no  directive  had  been
 issued  The  State  Government  had
 assured  the  Centre  that  they  were  going
 to  take  up  the  ratification  of  the  Consti-—
 tution  Amendment  during  this  session.
 Then  where  was  the  question  of  defiance?

 With  regard  to  the  law  and  order  situa-
 tion,  my  friend  said  that  it  had  deterio—
 rated.  True,there  were  some  instances
 for  which  we  are  sorry.  But  I  believe
 Mr.  Pandey  would  recall  that  as  soon
 as  the  incidents  in  Parasbigha  and  Dohia
 took  place,  the  State  Government  acted
 with  promptness  and  effectiveness.  They
 transferred  the  entire  administrative
 personnel  down  to  the  sub-inspector  of
 police,  where  as  in  the  case  of  Pipra  you
 have  not  done  it.  As  my  friend,  Shri
 Bhagwat  Jha  Azad  said,  is  it  not  a  lapse
 on  the  part  of  the  administration  that
 when  meetings  were  being  organised  and
 tension  was  building  up,  yet  they  did

 not  take  preventive  action  and  the
 allowed  this

 carnage
 to  take  place  ्

 Whose  fault  is  it  You  have  not
 taken  any  action  against  the  administra—
 tive  personnel.  You  have  notentrusted
 the  investigation  to  the  crime  branch,
 where as  in  the  case  of  Parasbigha  and
 Dohia,  we  have  entrusted  the  investi-
 gation  to  the  crime  branch  and  _  took
 action  against  those  officers.  We
 have  appointed  enquiry  committee
 under  the  chairmanship  of  a  senior  mem—
 ber  of  the  Board  of  Revenue  to  report
 about  the  lapses  of  the  administrative
 personnel,  so  that  the  State  Government
 could  take  action  against  them.  These
 you  have  not  done.  I  agree  that  you  send
 Union  Home  Minister  there.  But  so  far
 as  the  administration  is  concerned,
 the  admjnistration  had  failed.  It  was
 iMcumbent  on  you  to  have  taken  action
 against  those  people,  which  you  did  not
 do.  ह  entirely  agree  with  Shri  Bhagwat
 Jha  Azad  that  those  people  should  have
 been  taken.  to  task.  I  was  referring  to
 the  dissolution.  There  cannot  be  any
 justification  for  this  action.  The  farmers
 of  the  Constitution  never  intended  this,
 The  last  point  that  the  Law  Minister  has
 made  that  the  Ministry  had  forfeited  the
 confidence  of  the  people,  does  not  hold
 good  in  this  case.  Look  at  the  judgement
 of  the  Supreme  Court.  What  has
 Mr  Justice  M.  Fazal  Ali  Said  about  it  ?
 He  has  narrated  the  incidents—-how
 the  emergency  was  imposed,  how  _  the
 excesses  were  committed.  What  was
 peculiar  at  that  time  was  that  the  main
 thrust  of  the  election  propaganda  was
 democracy  vs  dictatorship,  People  voted
 against  dictatorship.  1  several  of  the  States

 nota  single  representative  of  the  Congress  was
 elected.  In  this  case  of  Bihar,  the  Congress
 Party  has  secured  only  36  per  cent  of
 the  votes.  Since  the  election  system  is
 such  that  on  a  minority  vote  you  can
 get  majority  of  the  members  elected,  you
 cannot  say  that  the  party  in  power  has
 completed,  for  feited  the  confidence  of
 the  people,  particularly,  when  the  entire
 opposition  Fallied  behind  the  Government.
 So,  the  réasons  given  by  the  Law
 Minister  do  not  apply  to  Bihar.  This
 action  of  the  Central  Government  was
 taken  purely  and  patently  on  narrow
 partisan  political  considerations.  There-
 fore  the  apprehension  of  the  threat  to  the
 federal  policy  becomes  more  genunine
 and  real.

 The  Budget  of  the  Bihar  Government
 is  before  us.  But  Government  in
 Bihar  is  in  the  nature  of  ०  care-taker
 Government  since  the  elections  are  to
 take  place  in  May.  Therefore,  we  do  not
 expect  the  Government  to  take  any
 major  policy  decision.  So,  I  would  not
 make  any  submission  on  that  point.
 I  would  only  submit  that  Bihar  has
 suffered  badly  due  to  drought  and  many
 parts  of  the  State  are  still  under  drought
 conditions.  Therefore,  1  plead
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 -with  the  Centre to  give  liberal  assistance
 to  the  State  ६  to  meet  the
 needs  of  the  situation.

 I  with  Mr.  Bhagwat  Jha  Azad
 that  Government  should  start  stream-
 lining  the  administration  if  they  want  to
 de  real  good  to  the  people.

 Let  me  invite  the  attention  of  the  Go-
 -  to  some  of  the  routine  prob-
 lems of  the  State.  The  State  Govern-
 ment  introduced  the  public  distribution
 system  on  Ist  July,  1979  and  opened
 39,150  fair  price  shops,  For  the  March
 maenth,  the  requirement  of  the  State  is
 2.85  lakh  tonnes  of  foodgrains.  This
 requires  go  rakes of  goods  trains  for
 reaching  the  supply  to  Bihar  for  the
 meanth  of  March.  But  what  is  the  posi-
 thon  ’  We  require  three  rakes  per  day
 an@  against  this  requirement  we  are
 geting  1.1/2  or  1.3/4  rakes  per  day.
 This  was  the  position  upto  12th  March
 1986.  This  has  to  be  remedied.

 Ceming  to  sugar,  consequent  upon
 the  imposition  of  partial  control  on  sugar
 in  December  1979,  the  FCI  is  entrusted
 with  the  task  of  procuring  and  supplying
 sugar  to  fair  price  shops  at  the  rate  of
 875  grammes  per  head  in  urban  areas
 and  356  grammes  per  head  in  rural
 areas,  The  quantity  allotted  to  Bihar
 is  far  less  than  the  réquirements,  Our
 real  difficulty  is  poor  despatch.  For
 instance,  no  despatch  could  be  made
 against  the  February  quota  of  16,000
 tonnes  from  the  Maharashtra  factories.
 Similarly,  against  an  allocation  of  5,855
 tonnes  of  sugar  from  U.P.  factories
 against  the  December-January  quota,

 only
 1,464  tonnes  could  be  despatched

 and  only  600  tonnes  could  be  received,
 Even  from  the  Bihar  sugar  factories  the
 FOL  lifted  only  2,700  tennes  against  the
 December-January  quota  12,814
 tonnes  and  2,777  tonnes  against  the
 February  quota  a  of  11,000  tonnes,

 Qoming  to  kerosene,  the  total  require-
 ment  of  Bihar  is  30,000  tonnes  per  month.
 There  is  a  significant  gap  between  the
 requirements  and  allocation.

 Im  the  case  of  diesel,  the  State  Govern-
 ment  asked  for  70,000  tonnes  of  diesel
 per  month  in  view  of  the  severe  drought
 cenditions  and  the  ७00  frequent  failure  of
 supply  of  electricity.  But  the  Govern-
 ment  have  allotted  only  36,000  tonnes
 for  March  and  the  actual  receipt  is  far
 less  than  even  this  allocation.

 So  far  as  drinking  water  supply  is
 concerned,  Iam_  glad  that  the  State
 Government  has  made  efforts  to  aug—
 ment  it.  Ithas  placed  an  order  for
 29  rigs  with  the  DGS&D.  There  is
 slackness  in  executing  this  order.

 The  State  Government  had  already
 passed  orders  with  regard  to  conversion of
 constituent  colleges.  But  the  Governar
 stayed  those  ordersfor  review.  I  woul
 submit  that  the  Government  must  expedit
 the  notification  regarding  the  consti-
 tuent  colleges,  because  the  teachers  in
 Bihar  have  been  agitating  for  convert-
 ing  these  colleges  into  constituent  coll-
 eges,

 Bihar  has  suffered  very  severe  drought
 condit‘ons.  So,  the  agriculturists  re-
 quire  loans  for  carrying  on  their  agri-
 cultural  operations  and  for  meeting
 even  their  food  requirements.  The  State
 Government  has  allotted  Ra.  25,008
 per  block.  This  is  very  very  inadequate.
 It  should  bre  increased  to  at  least  Rs.
 1  lakh  per  block  so  that  the  urgent
 requirements  of  the  people  could  be
 met.

 I  conclude  with  the  hope  that  the
 suggestions  that  I  have  made  with  regard
 to  suggar,  diese]  and  kerosene  would
 be  accepted,
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 झपको  मालूम  न  हो  ।  वहां पर  आपकी  पाटी  का
 शम  एल  ए  था,  हमारी  पार्टी  का  नहीं  था  ।  उस  वक्‍त
 के  मापके  होम  मिनिस्टर  श्री  एच  एम  पटेल  ने  जो
 स

 दिव  गा  कद  में  गह
 हा

 बिहार में (जनता  पार्टी)  कौर  तुम्हारी  सरकार  ने  बिहार  में
 मुसलमानों का  जीना  दूभर  कर  दिया  तुमने  बसों

 में  बच्चों  को  जलाया  मुसलमान  औरतों  घोर  मरदों
 को  जलाया  लेकिन  श्रापका  एम  एल  ए  दीनानाथ  पांडे
 दनदनाता  फिर  रहा  था  ।  तुमन  मौलाना  कादरी  जोकि
 रिलीजस  लीडर  थे  उनको  पकड़  कर  जेल  में  बेकसूर
 बंद  कर  दिया  धौर  दूसरे  मासूम  मुसलमानों  को  भी
 धक्कड़  कर  बन्द  कर  दिया  ।

 बिहार  का  जो  एशिया  डिस्ट्रिक्ट  है  वह  हमेशा
 से  अमन  का  जिला  रहा  है  ।  अभी  यहां  पर  कुछ  देर
 पहले एक  साहब  बेठे  हुए  थे  जोकि  वहा  पर  डिस्ट्रिकट
 मैजिस्ट्रेट रह  चुके  हैं  वे  इस  बात  को  जानते है  कि  यह
 जिला  हमेशा  पुर-मन  रहा  है,  सदियों  से  पुर-अरमए
 रहा  है  ।  लेकिन  तुम्हारे  जनता  पार्टी  के  एम  एल  ए
 सूरज  नारायण  सिंह  ने  क्या  किया

 ?
 यह  एम  एल  न

 तुम्हारी  पार्टी  का  था  शौर  उसके  बाप  रामलाल  शादी
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 कर  रखी  है  उसमें  वे  कामयाब  पायेंगे
 कक  दक  क  क  यह नही हो पायेंगे । तुम्हारी 1 तरह से समझ गए हैं ।

 शालू,  कापने  खुद  भाकर  जो  जमीन  यहां  पर  बंटवा दी
 थी  बह  सारी  जमीन  बे  लोग  छीन  करले  गए  ।

 इतना  ही  नहीं  कि्टी  मेरा  इलाका  है,  वहां  जमीन  बटी,
 दखल  दिलाया,  सारे  गरीब  लोगों  को,  लैंड सैस  कोमों  को
 जो  करीब  300  ले,  ज़मीन  मिली,  लेकिन  बाद  में
 बया  हुआ,  वह  जमीन  उन  से  छिन  गई  ।  मैं  इस  बात
 से  दुखी  हुं--मैंने लिख  कर  दिया,  डिस्ट्रिक्ट
 मोज  द,  कमर  उन  का  सन  सो  Rothe  बरम
 था,  से  कहा  कि  उन  गरीबों  की  जमीन  छिन  गई  है,
 मेहरबानी कर  के  उन  की  जमीन  वापस  दिलाइये |
 मेरे  साथ  एक  भ्रफसर  को  भेजिये,  मैं  सब  चल  कर  दिखा
 देता  हूं,  उन  को  वह  जमीन  वापस  दिलाई  जाय,  लेकिन
 ag  कानों  में  रूई  ठूंस  कर  बैठ  गये  झर  कुछ  नतीजा
 नहीं  निकला  ।

 एक  माननीय सदस्य  :  श्राप  के  अपने  पास  कितनी
 जमीन है  ?

 att  जमोलु्रहुमान :  32  एकड़  है  ।  लेकिन  भाप  के
 पास  कितनी  है,  वह  भी  बता  दीजिये  ।

 MR.  DEPUTY  SPEAKER:  When
 ever  any  hon,  Member  taiscs  any  issue
 while  sitting,  you  don’t  reply  to  that.
 It  is  only  to  divert  your  attention  ;  be
 careful.
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 MR.  DEPUTY  SPEAKER :  When-
 ever  any  hon.  Member  raises  any  issuc
 while  sitting  you  don‘t  reply  to  that.
 It  is  only  to  divert  your  attention  ;  be
 careful.
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 this  happened.
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 भाबी  है,  राजनैतिक  पिछड़ेपन  की  बात  भाती  है
 कौर  सामाजिक  पिछड़ेपन  की  बात  शबराती  है,  तो

 बिहार  का  नाम  लिया  जाता  है।
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 में.  जात-पांत  'बल  रहा  है  उसी  तरह  विश्वविद्यालयों में
 कौर  कालेजों  में  भी  उसकी  जड़  मजबूत  होती  डा  रही.
 है  ।  वहां  दो-दो  साल  कौर  तीन-तीन  साल  से  एग्जा-
 मिलने नहीं  हो  रहे  हैं  ।  राज  वहां  के  छात्रों  के  जीवन,
 उनकी  बेरोजगारी  का  सवाल  है  ।  इन  सब  कीजों  पर
 सरकार  का  ध्यान  जाना  चाहिए  ।

 सूद  की  हालत  का  भी  प्रभी  जिक्र  हुआ ।  बिहार

 के  बन्दर  हर  जगह  सुखा  हो  सूखा  नजर  भा  रहा  है
 ।

 ora  बिहार  के  लोग  सुखे  से

 सरकार  को  ध्यान  देना  चाहिए  |  यह  एक  दूसरे  पर  आरोप-
 प्रत्यारोप करने  का  समय  नहीं  है  ।  पोंज  आवश्यकता

 एक  बार  मैं  फिर  यह  कहूंगा  कि  गरीब  लोगों  की

 तरफ  पुर  ध्यान  दिया  जाना  चाहिए  ।  आखिर  में  मैं
 यह  कह  कर  अपनी  बात  खत्म  करता  हूं  कि  अगर
 बिहार की  सदस्यों  पर,  बिहार के  किसानों  कौर

 सच  करक
 ा  जल  न

 टापर
 आव

 कस दिनों में  हमें  बड़ी  कठिनाइयों का  सामना  करना  पड़ेगा  ।
 ore  जो  लोग  बेरोजगार  हैं,  उनके  जीवन  को  गुजारने
 की  बड़ी  समस्या  है,  उनकी  कौर  विशेष  ध्यान  देना

 व्यक्त  की
 है।  योंतो  बिहार  में  कानून  मीर  व्यवस्था
 है  -  बिहार  क  वन्  अर  समसा

 स्थिति  कौर  भी  ज्यादा  भयानक है  ।  बिहार  में
 यह  एक  ऐसा  जिला है  जहां एक  तस्कर

 इ है.  जिसका  सरदार  कामदेव  सिंह एक  कांफ्रेस
 है  और  जिसके  बारे  में  प्रापक  माध्यम से  इस  सदन
 को  जानकारी  देना  चाहता  हूं  ।  बिहार में  सरकारें
 stat  कौर  गयी  लेकिन  वह  तस्कर  गिरोह  पिछले
 बींस  वर्षों से  न  मिफं  केवल  बेगुसराय  जिले में  बल्कि

 दूसरे  स्थानों  में  भी  प्रतीक  बरपा  कर  रहा  है।
 उसके  भ्रापरेशन  का  एरिया  नेपाल,  बिहार  के  कई
 जिले,  कलकत्ता,  कानपुर  भीर  पता  नही  कहां  कहां  है  ।

 उसके  गिरोह  में  कई  सौ  लोग  संगठित  रूप  से  काम

 करते  हैं  ।  वह  ऐसा  गिरोह  है  जो  श्रत्याघुनिक
 हथियारों  से  लेख  है  ।  उसके  पास  रायफलें,  सैल्फ  लाडिग
 राइफ़ल्ज़,  स्टेन  गन,  एल  एम  जी  शादी  अत्याधुनिक
 हथियार  हैं  ।  1962  में  बह  एक  गाड़ीवान

 '
 था

 श्र  अराज  1980 में  वह  करोड़ों  का  मालिक  है  1
 areata  की  बात  है  कि

 उसके  ऊपर  सैंकड़ों  मुकदमें
 विचाराधीन  पड़ ेहै  लेकिन  आज  तक  उसको  गिरफ्तार
 नहीं  किया  गया  है  ।  इस  वजह से  लगातार  वहाँ
 हत्यारों का  सिलसिला  चल  रहा है।  सौ  से  ज्यादा

 लोग  उसके  गिरोह  द्वारा  मारे  जा चुके हैं  ।

 1967  के  बाद  से  उसने  राजनीतिक  हत्या यें
 करनी  शुरू की,  यह  सब  से  ज्यादा  चिन्ता की  बात
 है।  दुख  की  बात  तो  यह  है  कि  उसको  राजनी  तिक
 प्रोटेक्शन  मिलता है  शोर  उसकी  वजह से  प्रशासन
 उसके  उ.पर  उंगली  तक  नहीं  उठा  सकता  है।  उस
 की  समानान्तर  सरकार  है  ।  लाखों  रुपया  खर्ज
 करके  बेगुसराय जिले  में  ही  नहीं  बल्कि  दूसरे  जिलों
 में  भी  उसने  '  छोटे बड़े  अफ़सर  खरीदे  हुए  हैं।  इस
 वास्ते  कोई  उसके  खिलाफ  उंगली  नहीं  उठा  सकता
 है  अगर  कोई इस  गंग  के  खिलाफ  आवाज  बुलन्द
 करने  का.  दुस्साहस  करता है  तो  उसकी  जिन्दगी
 सुरक्षित नहीं  रह  सकती है  ।  उसके  बाद  उसकी
 हत्या कर  दी  जाती  है।  उस  रै  का  हत्या करने
 का  भी  एक  अजीब  त्रीका है ।  पहले  तो  जिसकी '
 हत्या  करनी  होती है  उस  व्यक्ति  का  अपहरप  किया
 जाता है,  उसको  किडनेप  किया  जाता  है  और

 फिर सिर  से  पैर  तक  उसके  टुकड़े  टुकड़े  कर  दिए  जाते हैं
 झ्र  उस  व्यक्त  की  लाश तक  का  पता  नहीं  चलतों  .
 है।  जब  पुलिस को  कोई  खबर  दी  भी  जाती है  तो
 वह  मूक  दर्शक बन  कर  देखती रहती  हैऔर  उस  मेग

 के  खिलाफ  कोई  कार्रवाई नहीं  करती  है।  श्रमिकों
 सुन कर  हैरानी  होगी  कि  1977 में  भटिहानी  क्षेत्र '
 के  एक  कम्युनिस्ट  एम७  एल०  ए०  जो  जीत  कर  क  थ
 उन्होंने  _  कामदेव  रग

 के  आतंक  की  चर्चा  बिहार.
 श्रसैम्बुली में  की  थी  कौर  अपने  भाषण  में  उन्होंने
 कहा  था  कि  चंकी  वहू  कामदेव  सिह  के  खिलाफ
 आवाज  बुलन्द  कर  रहे  हैं,  बिहार  श्रसैम्बली में  इस
 वास्ते  फिर  उनकी

 आवाज  दूसरी  बार  वहां नही  सुनी  जा
 सकेगी भौर  हुसना  भी  यही  ।  एक  ही  महीने  में  उनकी

 कर दी  गा  सरेभाम,  नेशनल  हाई  वे  पर

 स्टेन  गन  से  उनकी  हत्या  कर  डाली  ई ।  आज  भी
 सीता  राम  मिश्र  का  हत्यारा  नेशनल  हाइवे  पर  घूमता

 use
 जब

 हग  दीर  अचल  की
 खबर  देते  हैं  तो

 उसकी  निगाह  भी  उसके  खिलाफ  नहीं  उठती.  है.  ।

 यह  गुन्ढागरदी  का  झालम  है।  कामदेव  सिंह के
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 {at  एन०  ई०  हीरो]

 र  रही  है?  लाल  काड  जो  लोगो को  दिया
 जो  डिसएबल्ड  लोग  हैं,  गरीब  लोग  है

 लाल  क। डे  से  आज  भी  एक  दाना

 वितरण  नहीं  हुमा  है  कौर  कहा  यहं  जाता  है
 फूड  फार  ! जै.  के  तहत  यह  सारा  कोम  हो
 है।  जितना  गेहूं  जाता  है  वह  देहातों  तक  पहुंच  नहीं

 ।  उसका.  पचास  प्रतिशत  तो

 ।  8
 ।

 ह
 जक

 वहा  की  राज्य  सरकार  के  अधिकारियों  से
 स्थानीय  अधिकारियों  मे  यह  बात  कही कि

 mit उन  क्षेत्रों  में  जहां  कि.  फेमिन

 43493497443  खराब  होगी  लेकिन  wea  सरकार  उस
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 से  मृत्यु  हो  गयी  है।  लोग  वहा  मर  रहे
 भर  सरकार.  उस  को  छिपाना  चाहती

 ।  भीष्म.  नारायण  .  बाबू  इसको...  जानते

 है,  मगर  यह  aa  छिपाया  ज।  रही  है  ।

 के  मनिका  प्रखन्ह  में  कितने  ही.  लोगों

 भूख

 सवाल  यह  है  कि  राष्ट्रपति  शासन  में  काम

 सुधरना  चाहिए,  ।  हम  तो  यहीं  उम्मीद  करते  थ े।
 लेकिन  यहा  तो  काग्रेस  याने  जनता  पार्टी  को  गाली
 देते  हैं  और  जनता  पार्टी  वाले  काग्रेस  को  गाली
 देने  है।  मै  किसी  को  गाली  नहं  देना  चाहता
 हं  30  साल  तक  काग्रेस  ने  वहा  हुकुमत  की,
 आप  ने  क्यो  किया  जो  बिहार  पिछड़  गया ?
 बिहार  क्यों  पीके  पड  गया?  जो  आज  रोना
 रोते  है  कौर  केन्द्र  में  आते  हैं  भीख  मागने  के
 लिए  कि  इडस्ट्री नहीं  है,  यह  नहीं  है,  वहू  नहीं
 है,  यह  किस  का  काम  हैं?  30  साल  में  श्राप
 ने  कथा  किया ?  दो  साल  जनता  पार्टी  ने  शासन
 किया ।  वे  कहते  हे  कि  उन्हे  लखनऊ  को  लाइसेंस
 था  बे  ठीक  से  कॉम  नहीं  कर  पाय ।  दोनों  के
 राज्य  मे  मुसलमानो  की  हत्या  हाती  रही,  हरिजनों
 की  हत्था  होती  रही  '  ea  यह  मत  कहिए  कि

 वह  गलत  हैं,  हम  सही  हैं।  हम  सब  उसके  लिए
 दोषी  हैं  .कि  बिहार  को  आगे  नहीं  बढ़ाया ।

 मैं  श्री  भागवत  का  आजाद  की  बात से
 सहमत  हूं  और  बहुत  दिनों  से  कहता  रहा  हू  कि
 बिहार का  प्रशासन  इतना  गंदा...  है,  इतना

 करप्ट  है,  पालिटिशिपंस  ने  उस  को  इतना  प्रभावित
 किया  है  कि  चाहे  कोई  भी  सरकार  भराए,  चाहे
 केन्द्र  की  सरकार  वहां  काम  करे,  उस  प्रशासन
 के  माध्यम  से  काम  चलने  वाला  नहीं  है।  प्रशासन
 को  साफ  करना  होगा,  तभी  काम  हो  सकता

 है,  नहीं  तो  रुपया  श्राप  यहां  से  भेजेंगे  ्  रुपया
 बिल्कुल  बेकार  जायेगा  झीर  यों  ही  खत्म  हो
 जायेगा. ।  हमारे  कुछ  मित्रो  ने  कहा  कि  इतने
 करोड़  इतने  हजार  रुपया  खरल  नहीं  मुझे  है।
 खर्च  तो  बराबर  ही  नहीं  होता  रहा  है।  30-32
 साल  में  बराबर  यही  स्थिति  रही  है।  हर  साल
 का  पाप  देखेंगे  तो  पाएंगे,  कितने  ही  विभागों
 को  विकास  के  लिए.  स्प था  मिलता  रहो  है,  उस
 का  उन  लोगों  ने  पूरा  पूरा  उपयोग  नहीं  किया ।
 चूंकि  प्रशासन  इनएफीशिएन्ट  है  इसलिए  यह  हो
 रहा. है।  इसलिए जब  तक  इसको  बदला.  नहीं
 जायेगा  तब  तक  प्रगति  नहीं  हो  सकती  है  ।

 एक  बात  मैं  [कौर  कहना  चाहता  ह...  हमारे
 जिले  राची  में  कोइल-कारों  हाइडल  प्रोजेक्ट  बनने

 वाल।  है।  नेशनल  हाइडल  प्रोजेक्ट  ने  इसकी
 ले  लिया  है  भर  काम  शुरू  होने  वाला  है  ।  उसके
 wand  जो  लोग  विस्थापित  होने  वाल  है,  चूकि
 कई  गाव  पानी  में  चले  जायेगे,  उनक। जब  तक
 इकॉनोमिक  रिहैबिलिटेशन  नहीं  हो  जाता  तब  तक
 उसका  काम  शुरू  नहीं  होना  चाहिए।  हमारे
 लोगो  ने  काम  बन्द  करवा  रखा  है।  4  सेन्ट्रल
 गवर्नमेंट  से  कहना  चाहता  हू  कि  झप  प्रॉजेक्ट

 बनाये  लेकिन  इससे  पहले  विस्थापित  हान  वाले
 लोगो  का  इकोनामिक  रिहैबिलिटेशन  | प |  जाना
 चाहिए  ।  आपने  काम्पैंसेशन  का  रुपया  द.  दिया
 कौर  उसके  बाद  'छुटटी-ऐसी  वात.  नहीं  होनी
 चाहिए  ।  उन  वोग  का  इकोनामिक  रिहैबिलिटेशन
 करके  ही  काम  शुरू  होन।  चाहिए।

 रि फा मेंस  के  बारे  में  बहुत  FS  कहां
 हैं  लेकिन  मैं  कहना  चाहता  हू  कि

 जो  ट्राइबल  frat है  वहा  पर  लैण्ड
 गई  चीज  नहीं  है।  लैण्ड  गिफार्म्स है;  भ.  ab  %  क

 इसके  लिए  50.0  प्रतिशत  जिम्मेदारी  स्टेट  गवर्नमेंट
 और  ला  कोर्स  पर  जाती  है।  कचहरियों  में

 ज्यादा  पैसा  लगाकर  श्राप  न्याय  खरीद  सकते  हैं
 ।

 के  बाद  रूलिंग  पार्टी  की  सरकार  श्रगर  वहा  पर

 जाती  है  तो  उसको  इस  बात  को  ध्यान में  रखना
 चाहिए।  वहा  के  श्रादिवासियां  में  जमीन  की

 समस्या  का  समाधान  झगर  नही  होगा  तो  स्थिति
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 तब  तक  ठीक  नही  हो  सकता  है,  नब  तक  कि  कोई
 स्थायी  सरकार  नहीं  लाई  जाती  ।  वहां  के  हिन्दुझरों
 कौर  मुसलमानों  ने  यह  फैसला  किया  कि  इन्दिरा  गांधी
 की  सरकार  बनाई  जाये  प्रीर  इन्दरा  सरकार के  हाथ
 मजबूत किये  जायें,  जिस.  का  नतीजा  श्राप देख  रहे  है
 कि  झाज  सदन  में  इन्दिरा  की  श्रकसरियत  है.  ।

 बिहार  में  कानून  की  व्यवस्था  बिगड़ने  कौर  अफसरों
 के  गंदे  होने  का  झसर  खासकर  गरीबों  पर पडा है,
 हरिजनों भोर  मूसलमानों  पर  पड़ा  है  ।  मैं  चन्द  मिसाले
 माप  के  सामने पेश  करूंगा, जिस  से  श्राप  को  मालूम
 हो  जायेगा  कि  किस  तरह  से  हरिजनों  कौर  मुसलमानों
 पर  जुल्म जाये  गये  है.  भ्र ौर किस  तरह  से  गरीब  भुखमरी
 के  शिकार हो  रहे  हैं  ।

 कभी  भ्र भी  हमारे  क्षेत्र  के  चा  र  प्ंचलों-महामाया,
 शोला,  हुरैया  शौर  पतारगांवा- में  70  डकैतियां

 रात  भर  लोग  गांव  में  नहीं  सोते  हैं  ।  मुजरिम  को  लगभग
 तीन  चार  महीने गुजर  गये  हैं  ।  काला  डुमरिया,
 थाना  सलाम!  (सन् थाल  परगना)  के  एक  में

 से

 उन  लोगों  को  गैर-कौमुदी  तरीके  से  पहचान
 करने  दिया  गया  है  ।  मों  नहीं  ऐसी
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 लाइट  मैनुअल काम  लोगों  को  देना.  चाहिए
 कौर  जो  अपाहिज  हैं,  उनको  लाल  कार्ड  feat  जाना
 चाहिए  कौर  राशन  का  बटवारा  होना  चाहिए
 मगर  ये  सारी  की  सारी  चीजें  कूछ  भी  वहां
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 सुना  ।  सब  ने  यह  कहा  है  कि  जितनी  सारी  एयरो-
 सिटीज  हुई  हैं,  वे  गए  लोक  दल  कौर  जनता  पार्टी  की

 सरकारों  के  इशारे  पर  की  हैं  ।  कुछ  ऐसा  कलंक  का  टीका
 इन  माननीय  सदस्यों  ने  लगाया  है  |

 मैं  एक  बात  श्राप  स  पूछना  चाहता  हूं  नि.  जब  पिपरा
 की  घटना  घटी  थी  तो  कांग्रेस  के  नेताओं  ने  कह।  था  कि

 यह  जनता  पार्टी  कौर  लोक  दल  के,  कुशासन का  फल  था
 शर  जब  हम  लोगों  ने  सत्ता  संभाली  परोर  बेलछी  कांड
 gar  था,  तो  हम  ने  कभी  नहीं  कहा  था  कि  कांग्रेस  के
 कुशासन  का  फल  है  ।

 दूसरी  बात  यह  कही  गई  कि  जब  कांग्रेस  की
 wan  थी  तो  हरिजन  मीर  श्नादिवासी  बिल्कुल  निश्चित
 थे  तौर  मैं  यह  बता  दं  कि  श्री  केदार  पांडे  वहां  के  मुख्य
 मंत्री  रहे  हैं,  श्री  हरिनाथ  मिश्र  बिहार के  स्पीकर

 रहे  हैं,  श्राप  इन  से  पूछिये  सब  से  पहले  1970  में  रूपसपुर
 कां  भूर  हुआ  था  जिस  में  13  संथाल  आदिवासी  मारे
 गये  थे  मार  मारने  वाले  बिहार  कांग्रेस के  अध्यक्ष  श्री
 लक्ष्मी  नारायण  सुधांश  भोर  उन  के  परिवार  के  लोग  थे  ।

 कह  दो  कि  गलत  बात  है  ।  थे  झाप  की  पार्टी  के  थे  ।  हम  ने
 सुना  है  कि  सुधांशु  जी  मर  गये  हैं  ।  लेकिन  वे  अभियुक्त
 थे  प्रौढ़  उन  प  र  कोई  कार्यवाही  नहीं  हुई  ।  प्रभी तक  मामला

 हाई  कोट  धौर  सुप्रीम  कोर्ट  में  लटका  श्व  है  ।

 ott  हरिजन  भपने  अधिकारों  के  लिये  जागरूक
 है  ।  त्व.  उसे  उस  के  अधिकार  रहिसा  के  बल  पर  नहीं
 दिए  जायेंगे  तो  बहु  हिसा  के  बल  पर  अन्हें  प्राप्त  करेगा  ।
 इस  को  कोई  रोक  नहीं  सकता  है  ।  चाहे  वह  इस  दल  की
 सरकार  हो,  चाहे  उस  दल  की  सरकारों।  उस  में  झाज
 जागरूकता माह  है  ।

 !प  उन  पर  झस्यातारों  की  चर्चा  करते  हैं  ।  मैं
 भाष  को  बताना  चाहता  हूं  कि  में  40  हरिजन
 मारे  ह:  उनके  पर  जसा  दिखें  गये  उस  के  बारे
 सें  इस  हाउस  में  कोई  डिस्कशन नहीं  ।  वह  चीज  हमारे
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 उसी  समय  उस  का  म्बार्झन  हो  गया  ।  बाप  इस  सारी
 घटनी  का  पता  लगाइये,  श्राप  म्रपने  सी०  बी०  भाई०
 के  लोगो  से  कहिये  कि  पत।  लगायें  ।  नगर  मैं  श्नापकी  पार्टी
 का  नाम  लिंग।  तो  बाप  कहेंगे  कि  हमें  बदनाम  किया  जा
 रहा है  ।  हमारे  यहां के  डमर लाल  जी  बैठे  हुए  हैं  ।
 शायद इन  के  यहां  के  मुखिया  ने  इन  को  कहा  होगा  कि
 इन  के  यहां भी.  रानीगंज  प्रखंड  के  परिहारी  गांव  में
 28  हरिजनों के  घरों  को  जला  दिया  गया  ।  यह  खबर
 श्राप  बिहार  के  श्रार्ाबत  में  पढ़िये  ।

 11  मार्च  को  सहर्ष  जिले  के  बीरा  थाना  में  एक
 परिवार  के  पांच  लोगों  की  हत्या  कर  दी  गयी  ।  12 मार्चे
 को  पटना में,  जहां  कि  राजधानी है,  जहां  राष्ट्रपति  शासन
 का  प्रमुख  पिठत  है,  वहां  एक  पुलिस  वाले  ने  सवेरे  सात
 अजे  एक  रिक्शा  चालक  की  पत्नी  के  साथ  बलात्कार
 किया  प्रोर  वह  पकड़ा  गया  ।

 सभापति  महोदय,  मैं  बाप  से  कहना  चाहूंगा  कि
 हरिजन,  आदिवासी  प्री  मुसलमानों के  नाम  पर  श्राप
 बहुत  दिनों तक  निंदा  रहने  वाले  नहीं  हैं  ।  भाप  कहते  हैं
 कि  क्टुरि  ठाकुर  ने  जातिवाद  फलाया  |  भाप  तीस  साल
 तक  क्या  करते  रहे  ?  हरिजनों  का  वोट  मांगना था  तो
 जगजीवन राम  जी  मांग  कर  ले  mat,  ब्राह्मणों का
 वोट  लेना  था  तो  ललित  नारायण  मिश्र ले  भाके

 बिहार  में  सब  से  श्रमिक  बाढ़  का  प्रकोप  है,
 की  विभीषिका होती  है  ।  बिहार में  ठंडक  कौर
 भी  बहुत  होती  है  ।  बिहार  में  खनिज  हैं  तो  दूसरी
 गरीबी  है  ।  बिहार  में  राजनीतिक  चेतना  है  तो  दूसरी
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 [राम  विलास  पासवान]  The  total  amount  of  investment  in

 pate  —
 in  the  whole  of  India  as  of

 खटा रहे हैं । कि जहां पर  बिहार धाज  ऐसे प्व।इंट पर पहुंच गया है तरीके से झगर समस्या का -  -  ।  hea
 sm

 of  रि crores  has  invested  in  lone,
 निदान  तो  हिसा  की  ज्वाला  भड़केगी ।  इसलियेਂ  ।  am  sure,  nobody from  Bihai

 wre  -  प्रश्  ere  nae  छोटे-छोटे  उद्योगों  रन  ।  “the  ‘Centre  hat  neglected
 की  स्थापना झाप  करें,  यातायात  बिजली,  सिचाई का  House  that  these  figures  should  ee  te भ्र्च  करें  पिपर  में  भीर  बेलछी  में  क्‍यों  घटनायें  घटीं  used  against  me  when  it  comes  to  central
 इस  वास्ते  कि  वहां  यातायात का  कोई

 5.0  at  te
 investment  in  other  States.

 पुलिस  तुरन्त  पहुंच  नहीं  सकी  ।  इस  वास्ते  यातायात
 व्यवस्था भी  श्राप  करें  ।  बेरोजगारी की  समस्या  का  श्राप
 निदान  करें  ।  रेल  का  जोनल  भाफिस  कलकता  में  है,
 qo  पी०  में  है  लेकिन  हमारे  थहा  डी  भार  एम  का  हो
 अाफिस  है  जो  पोस्ट  भ्रान्ति  का  ही  काम  करता  है,  इस

 SHRI  BHAGWAT  JHA  AZAD  :  We
 will  use  them  sparingly.

 SHRI  R.  VENKATARAMAN  :  Again
 वात्ते  बिहार  में  जोनल  अाफिस  की  स्थापना  भाप  करें  ।  if  you  look  at  the  allocation  for  the  plan
 साप  ही  पटना  के  नजदीक,  भागलपुर,  मुंगेर  आदि  के  for  the  year  ....
 नजदीक  उत्तरी  बिहार  भ्र ौर  दक्षिणी  बिहार  को  जोड़ने  PROF.  MADHU  DANDAVATE:
 के  लिए  रेल  पुल  बनाएं  कौर  इन  दोनों  भागों  को  जोड़ने
 की  व्यवस्था करें  ।  हरिजनों,  आदिवासियों की  रक्षा  का
 प्रबन्ध  करें,  इन  को  जमीनों  ते  बेदखलियों  को  श्राप  रोकें  ।

 ऐसा  धाप  ने  किया  तभी  बिहार  का  भला  होगा,  प्राय
 को  भला  होगा,  हमारा  भला  होगा,  देश  का  भला  होगा  ।

 THE  MINISTER  OF  FINANCE  AND
 INDUSTRY  (SHRI  R.  VENKATA-
 RAMAN)  :  Mr.  Chairman,  Sir,  I  will
 divide  the  speeches  that  were  made  in
 the  course  of  the  debate  into  two  broad
 classifications,  one  political  and  the  other
 economic.  A  number  of  speeches  were
 made  regarding  the  law  and  order  situa-
 tion  in  Bihar  and  very  serious  allegations
 were  made  on  either  side  of  the  House.
 But  they  are  only  allegations  and
 allegations  are  no  proof,  The  State’s
 representative  is  here  and  I  am_  sure
 he  would  have  taken  note  of  all  these
 allegations  made  and  whatever  short-
 comings  there  is  in  the  administration  of
 law  and  order  situation  in  Bihar,  they
 should  endeavour  to  make  it  up  and  see
 that  it  is  brought  on  a  very  high  level.

 My  esteemed  friend,  Mr.  Satyendra
 Narayan  Sinha,  referred  to  the  im-
 propriety  of  the  proclamation  issued.
 I  have  only  to  say  that  if  you  set  bad
 precedents,  others  will  follow  them  to
 their  advantage.  Not  only  that,  if  you
 sow  thistles,  you  cannot  reap  figs.  I
 would  not  go  further  into  this.  Within
 the  limited  time  at  my  disposal,  I  shall
 confine  myself  to  the  problems  of  deve-
 lopment  of  Bihar  and  the  provisions
 made  for  itin  the  interim  Budget.

 It  is  true  that  Bihar  is  one  among  the
 backward  States  in  India,  At  the  same
 time  if  one  looks  at*the  efforts  made
 to  improve  the  economic  conditions,  it
 will  be  found  that  the  centre  has  de-
 voted  xण८  than  a  fair  share  of its  resources
 for  the  development  of  Bihar.  I  will
 give  one  or  two  instances.

 Rajapur)  :  You  are  provoking  other
 tates,

 SHRI  R.  VENKATARAMAN
 I  never  provoke  anybody.  I  never  knew
 that  I  provoked  my  esteemed  friend,
 Mr.  Dandavate.  ।  said,  in  comparison,
 we  have  done  very  well  in  Bihar  and  we
 should  dispel  any  impression  that  might
 be  prevailing  among  the  people  of  Bihar
 that  they  have  not  been  donc  fair  by  the
 Centre.  That  is  all  my  anxiety.  If  you
 look  at  the  plan  provision  in  the  Budget
 documents  which  we  have  presented  to
 the  House  and  for  which,  I  am  seeking
 the  approval  of  the  House,  you  will  find
 that  the  plan  provision  for  1979-80
 was  356.85  crores  and  the  plan  provision
 that  we  have  made  for  1980-81  is  Rs.
 425  crores,  a  step  up  of  19%  in  the  plan
 investment.  It  isone  among  the  few
 States  where  the  plan  has  gone  up  very
 high  and  this  is  because  the  Planning
 Commission  and  the  Central  Government
 felt  that  the  needs  of  Bihar  are  very  great
 and  it  must  be  so  arranged  that  their
 Progress  comes  up  fast  and  comes  equal
 to  the  other  advanced  States.

 If  you  look  at  the  break-up  of  these
 figures  also,  it  will  answer  a  few  criti-
 cisms  that  have  been  raised.  Irrigation
 and  flood  control  will  have  Rs.  130.0  crores
 out  of  Rs.  425  crores.  The  hon.  Mem-
 ber  on  the  other  side  said  that  flood
 control  has  not  been  given  enough  atten-
 tion  and  that  Bihar  suffers  from  floods
 on  one  side  and  drought  on  other.  Ade-
 quate  provision  has  been  made,  I  should
 say,  ample  provision  has  been  made,
 for  flood  control  and  irrigation.  For
 power,  Rs,  115  crores  have  been  pro-
 vided;  for  social  services,  Rs.  61  crores
 have  been  provided.  Therefore,  there
 cannot  be  any  objection  raised  by  anybody
 that  provisions  for  Bihar  in  the  interim
 Budget  that  has  been  presented  are  not
 adequate.
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 Connected  with  this  is  the  question  of
 drought.  It  is  true  that  Bihar  bas  been
 afflicted  by  severe  drought.  In  order  to
 alleviate  the  sufferings  caused  by  drought,
 the  allocation  that  has  been  made  for
 Bihar  during  the  year,  under  the  nor-
 mal  food  for  work  programme  is  1,96,000
 tonnes  of  foodgrains  and,  in  addition  we
 have  also  provided  1,25,000  tonnes  for
 the  special  food  for  work  programme.
 In  fact,  there  cannot  be  any  complaint
 that  adequate  steps  have  not  been  taken  to
 alleviate  the  sufferings  caused  by  drought.
 The  overall  allocation  that  the  Govern-
 ment  of  India  has  made  for  drought.
 relief  is  in  addition  to  the  normal!  food
 for  work  programme.  We  have  allo-
 cated  nearly  another  2  lakh  tonnes.  In
 addition  to  1,96,000  tonnes,  we  have
 provided  another  1,25,000  tonnes  fot
 Bihar.  This  should  take  care  of  the
 situation.

 Further,  the  Central  Government
 have  provided  Rs.  10  crores  as  cash  ad-—
 vance  on  Plan  side.  It  is  possible,  in  a
 few  areas  the  food  may  not  have  reached.
 One  cannot  guarantee  that,  even  though
 an  allocation  has  been  made,  it  will  reach
 every  place  uniformly.  If  there  are  any
 such  instances,  we  will  have  to  take  note
 of  thatand  have  it  rectified.  Butit  cannot
 be  a  criticism  that  the  whole  food  for
 work  programme  is  not  adequate  or  it
 has  not  been  properly  implemented.

 Then,  my  hon.  fitend,  Shri  Satyendra
 Narayan  Sinha  also  mentioned  about  the
 supply  of  diesel  and  kerosene.  In  January.
 1980,  actually  28,000  M.T.  of  diesel  and
 13,900  M.T.  of  kerosene  have  been  allot -
 ted.  In  February,  it  is  26,000  MT.  of
 diesel  and  16,000  M.T.  of  k-rosene.

 SHRI  SATYENDRA  NARAYAN
 SINHA  :  The  requirement  of  Bihar  is
 70,000  M  T.

 SHRI  R  VENKATARAMAAN  :  All
 over  the  country  there  is  a  shortage.
 Since  Barauni  is  not  working  and  since
 the  major  part  of  our  refinery  product  is
 not  available  allover  the  country
 there  is  ashortage.  The  available
 material  is  really  distributed  amo-
 ngst  the  various  states  in  proportion
 to  their  needs.  Therefore,  considering
 the  over-all  shortage  in  the  country,  I
 would  like  to  mention  to  my  friend  that
 Bihar  has  been  treated  fairly,  and  subs-
 tantial  quantities  have  been  allocated  to
 the  Bihar  state,  I  quite  agree  with  him
 that  we  have  not  been  able  to  meet  all
 the  demands  but  this  is  true  not  only  of
 Bihar  but  every  other  state.  We  have
 not  been  able  to  meet  ali  the  needs  of  the
 states  for  several  reasons,  the  most  im-
 portant  one  being  the  shut-down  of  the
 Assam  Refinery  and  the  Barauni  Refinery.

 Then,  Smt,  Krishna  Sahi  made  two
 suggestions,  One  is  that  we  should  write
 off  the  debt  due  from  Bihar,  I  would  like to  remind  the  Hon.  Member  that  the  debt
 burden  of  all  the  states  was  really  looked
 into  by  the  Seventh  Finance  Commission,
 and  the  seventh  Finance  Commission
 made  recommendations  for  several  States,
 for  relief  from  debt,  Bihar  is  one  of  the
 larger  beneficiaries  in  this  regard.  But
 if  you  say  that  every  year  we  should  go  on
 writing  off  the  debt,  it  would  be  impossible
 for  any  Government  to  function.

 She  also  mentioned  about  taking  up,  as
 a  Central  scheme,  the  Ganga  Basin  Works.
 I  want  to  assure  the  Hon.  Member  that
 whatever  funds  are  required  for  this  scheme
 will  be  provided.  In  a  planned  economy
 it  does  not  matter  whether  zit  is  taken  up
 by  the  Centre  or  the  state.  But  I  want  to
 assure  the  Hon.  Member  that  the  requisite
 funds  for  this  scheme,  which  is  considered
 to  be  very  important  to  both  Bihar  and  the
 country,  will  be  provided.

 राम  विलास  पासवान  :  यह  काम दत  साल से  चल
 रहा है  ।

 AN  HON.  MEMBER:  For  ten  years
 it  is  going  on,  he  says,

 SHRI  R.  VENKATARAMAN  :  Yes,
 it  is  a  big  scheme  and  it  takes  a  long  time.
 If  we  want  to  write  a  book,  we  can  write  a
 book  about  a  scheme  in  two  days,  If  we
 want  to  draw  a  picture,  it  may  take  only
 two  hours  but  to  execute  थ  scheme  it
 takes  years,

 PROF.  MADHU  DANDAVATE  :  If
 you  are  in  jail,  the  book  can  be  completed
 in  a  shorter  times

 SHRI  R.  VENKATARAMAN  :  Yes,
 I  have  been  there  and  ।  know  :  ४  ।  nothing
 new  to  me,

 Now,  Shri  ८.  P.  Verma  talked  about
 drought  relief.  As  mentioned  earlier,  we
 have  made  allocations  for  this  purpose  and
 I  would  also  like  to  assure  him  that  if  more
 food-grains  are  required  for  Bihar,  it  will
 be  forthcoming  because  we  do  not  want  to
 stint  the  supply  of  food  for  any  part  of  the
 country  where  there  is  drought  and  where
 the  need  is  urgent,  Fortunately,  we  have
 a  sufficient  buffer-stock  of  food  and  there
 is  no  reason  why  we  should  be  very
 parsimonious  in  this  regard,

 Two  other  Members  talked  about  the
 backwardness  of  Bihar,  and  I  have  dealt
 with  it.  The  backwardness  cannot  be
 removed  overnight,  It  can  be  done  only
 over  a  period,and  planned  economy  is
 one  of  the  instruments  by  which  we  can
 remove  the  backwarndess.  That  is  how,
 in  the  Plan,  we  are  continuing  to  allo-
 cate  larger  and  larger  funds  for  the  very
 backward  States,
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 There  was  a  cirticism  that,  for  water

 supply,
 only  Rs.  18  crores  have  been

 allocated.  But  if  it  is  compared  with  the
 previous  year’s  allocation,  which  is  Rs.
 13  crores,  it  is  nearly  50%  more.  So,
 you  will  find  that  the  provision  has  been
 very  generous,

 Lastly,  I  would  like  to  say  that  the
 interim  budget  which  has  been  presented
 here  is  not  the  finally  shaped  budget,
 except  that  8o  far  as  the  Plan  is  concerned,
 we  have  made  adequate  provision,
 pending  final  settlement  of  the  figures.

 So  far  as  the  other  aspects  are  con-
 cerned,  the  regular  budget  will  come  with
 adequate  provisions  for  them  and  will
 also  make  necessary  appropriations.

 I  request  that  the  House  may  accept
 the  interim  budget.

 MR.  CHAIRMAN  :  ।  shall  now  put
 all  the  Cut  Motions  moved  to  the  De-
 mands  for  Grants  on  Account  in  respect
 of  Bihar  for  1980-81  to  vote  together,
 unless  any  hon.  Member  desires  that  any
 of  his  Cut  Motions  may  be  put  separately.

 Cut  Motion  nos.  g  to  20  were  put  and  negatived.

 MR.  CHAIRMAN  :  ।  shall  now  put
 the  Demands  for  Grants  on  Account  in
 respect  of  Bihar  to  vote.

 The  question  is  :

 “That  the  respective  sums  not  exceeding the  amounts  shown  in  the  third  column
 of  the  Order  Paper,  be  granted  to  the
 President  out  of  the  Consolidated
 Fund  of  the  State  of  Bihar,  on  account,
 for  or  towards  defraying  the  charges
 during  the  year  ending  on  the  gist
 day  of  March,  1981,  in  respect  of  the
 heads  of  demands  entered  in  the  se—
 cond  column  thereof  against  De-
 mands  Nos,  1,  3  to  8,  and  10  to  28,”

 The  mution  was  adopted.

 MR.  CHAIRMAN  :  Now,  the  Supple
 mentary  Demands.  ।  shall  now  put  all
 the  Cut  Motions  moved  to  the  Supple-
 mentary  Demands  for  Grants  in  respect of  Bihar  for  1979-80  to  vote  together,
 unless  any  hon,  Member  desires  that  any of  his  Cut  Motions  may  be  put  separately.

 Cut  Motions  nos.  1  to  23  were  put  and
 negatited,

 ence,
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 MR.  CHAIRMAN: ।  shall  now  put  the
 Supplementary  Demands  for  Grants  in
 respect  of  Bihar  for  1979-80  to  vote.

 The  question  is:

 **That  the  respective  Supplementary
 sums  not  exceeding  the  amounts  shown
 in  the  third  column  ofthe  Order  Paper,
 be  granted  to  the  President  out  of  the
 Consolidated  Fund  ofthe  Statof  Bihar,
 to  defray  the  charges  that  will  come  in
 course  of  payment  during  the  year  end-
 ing  on  the  g1st  day  of  March  1980,
 in  respect  of  the  following  demands
 entered  in  the  second  column  thereof—

 Demands  Nos.  1,  3  to  6,  10  to  26
 and  28.’’

 The  motion  was  adopted .

 15.52  hrs.

 BIHAR  APPROPRIATION  (VOTE
 ON  ACCOUNT)  BILL,  1980*

 THE  MINISTER  OF  FINANCE  AND
 INDUSTRY  (SHRI  R.  VENKATARA-
 MAN):  Sir  I  beg  to  move  for  leave  to
 introduce  a  Bill  to  provide  for  the  with-
 drawal  of  certain  sums  from  and  out  of
 the  Consolidated  Fund  of  the  State  of
 Bihar  for  the  services  of  a  part  of  the
 financial  year  1980-81.

 MR,  CHAIRMAN:  The  question  is  :

 “That  leave  be  granted  to  introduce
 a  Bill  to  provide  for  the  withdrawal  of
 certain  sums  from  and  out  of  the  Con-
 solidated  Fund  of  the  State  of  Bihar
 for  the  services  of  a  part  of  the  finan-
 cial  year  1980-81.”

 The  motion  was  adopted.

 SHRI  R.  VENKATARAMAN:  Sir,  I
 introducet  the  Bill.

 1  beg  to  movet:

 ‘*That  the  Bill  to  provide  for  the
 withdrawal  of  certain  sums  from  and
 out  of  the  Consolidated  Fund  of  the
 State  of  Bihar  for  the  services  of  a  part
 of  the  financial  year  1980-81,  be  taken
 into  consideration.”
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